
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3180 111 3291 110 4 114 144 2 146 3146 113 3259 -1.07 1.80 -0.97 12 0 12 270 27 297

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3602 3393 6995 129 236 365 124 236 360 3607 3393 7000 0.14 0.00 0.07 15 9 24 452 663 1115

PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF MARCH, 2017

HIGH COURT OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month

SUBORDINATE COURTS OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month


